
tJ83ECT:— Forwardinc of copies of the Ordes passed by : 
the Central administrative Tribunal,Bangalore. 
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Piëase f'ind enclosed herewith a copy of the • 	'. 

ORDER/STY:ORDER/INtERIM ORDER/, •Pased by this Tribunal 

in' the above mentioned application(s) on 	04031994. , 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
8ANGALORE BENCH, BANCALORE 

ORIGINAL APPLICATION NO.856/93 

FR IDAY TH IS THE F OURTH DAY OF MARCH, 1994 

Mr. justice P.K.Shyarnsundar 	ViceChairman 

fir, T,V, Rarnana:n 	 Member(A) 

•• 	- S.G. Deshpande, 
Major, wbrking as a 	 0 

Postman1 • 
Head Post Office,' 
Belgaum City, 
Belgaum. 	 :• 	 Applicant 

( By Advocate Shri N.R. Achar ) 

- 

1, fThe Sub Post Master, 
HSG .11 
Belgaum City, 	. 

elgaum, •... 

2. iThe Senj:ór Superintendent, 
o?:Post Offices., 
Øélga.um Division, 
Belgaum 	. 

3. The Post Master General, 
N.K. Region, 
OhCruar 	 Respondents 

( By.learned. Standing Counsel) 
Shri M.V. Rao 

RDER 

rJustice P.K. Shyamsundar, Vice Chajrmn 

- 	 Shri M.R. Achar, learned counsolfor 

- 	- the applicant tells that the Department itself 

since granted the reliefs sought for in 

\this application to his client and submits that 

LU t_ • 	'II. 
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this application be disposed of/ as not pressed. 

In view of the foregoing, we dispose off the 

application as not pressed. No coste, 	•. 

b . ....................-----.-- 
- 

-- 	 I 	 --.- -.----.-.--- 

( T.V. RAMANAN ) 	( P.K. SHY&UNDAR ") 
PIEPBER(A) 	 VICE CHAIRPN 

TRUE Copy 
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